List Of Cases where e-payment of Court fees was made during the Month: March, 2024

- Advocate Date of E-
SL Court District Court Room Case Type Case Number Date O.f Petitioner Name VS Advocate Mobile Advo?ate payment of
No. Registration Respondent Name Email Id
Number Court Fees
PARTHA PRATIM
South 24 Parganas, CHATTERJEE PRABIR CHANDRA
Commercial Court Purba Medinipur, MS Vs GHOSE pcgsanderso
1 at Alipore Paschim Medinipur 1 MS (Com) (Com)/125/2024 01-03-2024 DC INDUSTRIAL 8017089263 n@gmail.com 01-03-2024
and Jhargram PLANT SERVICES
PRIVATE LIMITED
South 24 Parganas, Aniruddha Banerjee
Commercial Court Purba Medinipur Vs musuagam{al
2 at Alipore Paschim Medinipur 1 TS (Com) TS (Com)/81/2024| 13-03-2024 Aditya Birla Finance Muskan Agarwal 6290119126 200(;(;@§1ma11. 13-03-2024
and Jhargram Limited
Commercial court at North 24 Parganas, Title Suit Gautam Ghosh kishwar.rah
3 . Nadia, Howrah, 1 89/2024 02-03-2024 Vs Kishwar Rahman 9163684357 [man@rdalega| 01-03-2024
Rajarhat (Com) . .
Hooghly Moumita Guha Lin
Sri Susanta Kumar
Commercial court at North 24 Parganas, Monev Suit Mukherjee and Anr. advocate.sou
4 . Nadia, Howrah, 1 Y 117/2024 06-03-2024 Vs Sourav Chatterjee 9836493565 ([rav.chatterjee| 01-03-2024
Rajarhat (Com) .
Hooghly Susanta Pal and 5 @gmail.com
Ors
Nippai Shalimar
. North 24 Parganas, . Feeds Pvt. Ltd.
5 Commlgg.c:fh;‘t’urt 3t Nadia, Howrah, 1 Mo(r(‘:eg’ms)u‘t 119/2024 16-03-2024 Vs Debargha Basu 8697232023 Z%S‘rfgl’iroﬁ 23-02-2024
J Hooghly Govt. Of West Bengal & ’
and Ors
Tewari Warehousing
. North 24 Parganas, . . Company Pvt. Ltd ..
e [|Commercial courtat| "\ 4 Howrah, 1 Title Suit 90/2024 20-03-2024 Vs Shruti Shaw 9007488550 |SPTULIShaw@| 5 3 5604
Rajarhat (Com) . gmail.com
Hooghly Raka Tewari and 1
Anr
Commercial court at North 24 Parganas, Title Suit Sachin Kumar Sanaf kishwar.rah
7 Rajarhat Nadia, Howrah, 1 (Com) 91/2024 22-03-2024 Vs Kishwar Rahaman 9163684357 [man@rdalega| 22-03-2024

Hooghly

Swaraj Basu

Lin




Commercial court at
Asansol

Districts of Paschim
Bardhaman, Purba
Bardhaman,
Bankura, Birbhum,
Purulia and
Murshidabad.

Title Suit
(Commercial)

19 of 2024

06-03-2024

SRI FARID BISWAS
V/s
SRI OMPRAKASH
AGARWAL & 4 others

Shankari Prasad
Mukherjee V/S
Pijush Kanti Das

9064410742
V/s
9434849514

shanku.muk
@gmail.com
V/s
pijushnibi@g
mail.com

06-03-2024

Commercial Court
at Siliguri

Darjeeling ,jalpaiguri,
coochbeher, alipur
duar, north & south
dinajpur, kalimpong,
Maldah

Not yet started

Total Number of cases in which E-Payment of Court Fees was made during the Month : 8




